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 Title  :  Need  to  give  clearance  to  the  drinking  water  projects  of  Andhra  Pradesh  under  Centrally  Sponsored  Schemes

 SHRI  MADHU  GOUD  YASKHI  (NIZAMABAD):  The  State  Government  of  Andhra  Pradesh  has  submitted  number  of  proposals
 under  centrally  sponsored  schemes  for  providing  safe  drinking  water  to  the  people  in  state  of  Andhra  Pradesh.  These  schemes

 are  still  pending  with  Union  Government.

 I  request  the  Union  Government  to  clear  the  pending  schemes  and  sanction  the  funds  as  required  by  the  State  Government

 of  Andhra  Pradesh  so  that  the  work  on  the  schemes  is  started  early.


